
 Seventeenth  Loksabha

 >

 Title:  Introduction  of  the  Banning  of  Schemes  Bill,  2019.

 THE  MINISTER  OF  FINANCE  AND  MINISTER  OF

 CORPORATE  AFFAIRS  (SHRIMATI  NIRMALA

 SITHARAMAN):  I  beg  to  move  for  leave  to  introduce  a  Bill  to  provide

 for  a  comprehensive  mechanism  to  ban  the  unregulated  deposit  schemes,

 other  than  deposits  taken  in  the  ordinary  course  of  business,  and  to

 protect  the  interest  of  depositors  and  for  matters  connected  therewith  or

 incidental  thereto.

 माननीय  अध्यक्ष:  प्रश्न  यह

 ह

 प्रस्ताव  स्वीकृत  हुआ

 SHRIMATI  NIRMALA  SITHARAMAN:  ।  introduce  the  Bill.

 12.17  hrs

 STATEMENT  RE:  BANNING  OF  UNREGULATED

 DEPOSIT  SCHEMES  ORDINANCE,  2019*




